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wise action reports are finalised with Jal Nayak inputs 

and placed in the public domain. 

(vi) That such further directions as may be deemed fit

by this Hon'ble Tribunal for the preservation and 

protection of the Waldhuni River, the Ambernath 

Mandir precinct, and the rights of the affected 

community be issued. 

For the abovesaid reasons, I say that the prayers in the 

present Original Application deserve to be made 

absolute. 

Solemnly affirmed at Mumbai ) 

Dated this th day of September 2025 ) 

Dr. Snehal Donde 

Identified by me 

RONITA BHATACHARYA BECTOR, 

Advocates for the Applicant BEFORE l1v1E 

B.Sc., LLB.

&NOTARY

OF INDlA 

A-302, Sun Nidhi Park, Behind Fire Brigade,
Vasai East. Piilqhar, Mah.:irashtra-401209.




















































































































































